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Central Finance Ministry was jn the
picture when the Recserve Bank ad-
vanced loans to the Land mortage
banks, why is it that the Iland
management boards had not yet come
into being?

Shri C. Subramaniam: I would
like to have notice to answer that
question. I shall go into it and
answer that question.
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Shri C. Subramaniam: No, no. This
is the collection of information from
the State Governments and as soon
as that information comes it will be
made available .... (Interruptions).
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Mr. Speaker: Have the States been
asked to submit their reports within
some spccific time or is there any
idea about the time?

Shri C. Subramaniam: Particular-
ly in regard to questions from
Parliament we have indicated to them
the time within which it should be
sent but there are difficulties there
.‘also in collecting information. That
is why only a few States have sent
information. With regard to the
other States, we are awaiting infor-
mation,

Shrimati Ramdulari Sinha: May 1
know whether the existing land
mortgage co-operative banks are not
being found suitable to undertake
the development of land?
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Shri C. Subramaniam: The ques-
tion with regard to co-operation may

be addressed to my colleague, the
Minister of Co-operation,
Shri P. Venkatasubbaiah: May I

know whether the Government pro-
pose to go into the question of the
present land revenue structure and
also the oppressive betterment levy
that is being imposed on the agricul-
turists which has made it difficult for
them to bring lanq under irrigation?
May I know whether this also has
been gone into?

Shri C. Subramaniam: It is a State
subject. I am not prepared to accept
the insinuation that the State legis-
latures have passed laws which are
oppressive to the people.
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Shri C. Subramaniam: It is with
reference to this question whether
some States propose to establish land
management and development
schemes that I have got to get infor-
mation from the State Governments.
Only two States have replied, and I
am awaiting the replies from the
other States.

Shrj Bibhutj Mishra: 1 want to
know what are the suggestions

Shri C. Subramaniam: When the
information is available, I shall place
it before the House.

Comprehensive Programime of Soil
Survey
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| Shri Jagdev Singh Shri Rameshwar Tantla: The exact
Siddhanti: location js in the northern part of
Shri Rumeshwaranand: Bikaner district,

Will the Minister of Food and Agri-
culture be pleased to state: it ggaix oy - famg 7Y Y A
(3) whether it is proposed to & X ¥ oF W fawia aga qwl

launh a comprehensive programme of ¥ g7 ¥ 77 W AT A 9ae wAw
soil survey for efficient use of soil ] 3 N o
and water management practices to Gk 2 amA iTI§ % &gqﬂaﬁ

increase the level of crop production JHA FT TEE G T aF T A

in the country; and #F aTg Agd O N aTe ggi 9T awey
(b) if so, the main features of the T @Y 74T &, 9 S ¥ AT /K

programme and the expenditure in- . ﬁ'

volved therein? VT:? ﬁ P bl ’Tié' I;FJ;T e qg

| qF 1HIT AT ! qATET

The Deputy Minister in the Minis- . @ ¥

try of Food and Agriculture (Shri  J/9edT, §9M@ 7 gfi=st 397 939

Shahnawaz Khan): (a) Yes. ¥ g EARTMIAT AT AT AR
(b) The programme envisages com- F FHTIO Tga wfire 3} LES L Eakid

prehensive soil survey of the country FHF FE I A9 FRA P
both by the Central and State Or- & E %
ganisations in a phased manner giving . ~

priority to areas covered by Intensive off sgTaTE @t g i 39 0w

Agricultura]  District  Programme, JA ENIT | Tg WY UF aga 9§ qAEAr

Intensive Agricultural Areas and T forar
River Valley Projects. Soil Survey fo @1 &= it "R”‘T ‘Iﬂ "

for irrigation suitability, and recla- FY STUAT |

mation works will also be taken up.

A provision of Rs. 4 crores is pro- wiwTT AT - .
posed to be made in the Fourth Five st R LUl
Year Plan for this purpose. ‘T@EU 3 =gr f& ofr samn o

# oo w7 @@ g 5 awedw ®

Shri Rameshwar Tantia: There is . W‘ E T
a vast piece of land in the northern Saage ofear § agt 2500 AdEHy
part of Rajasthan which is not culti- T FTATAT A T 378

vated on account of its peculiar soil. .~ !
May [ know whether Government FRIA 37X N 13 FHFTR@E

have surveyed it for the purpose of IR FH A FL R E 1 TAIFHA
cultivation? A T T FTOT§ W QT Ao

Shrl Shahnawaz Khan: No, Sir. 1  a913 a1 @i 74 § ?
do not think any survey has been
done. oft sgaTe @ TP TP FC §F
Shri Rameshwar Tantia: May I T% % NFHFTRE T 140 F

know whether the Government pro- L e N

pose to evolve any special crop pat- Faa T #T a"fT'T W gl ‘;[‘FT 2

tern to utilise this land for produc- AT 39 &F FI7 ofrer dza @ §

31‘,: rg::::ss,es and, if not, what are § @z Ttz T Fe-rer e
Shri Shabnawaz Khan: If my hon. mﬁ?a ikl *B?ﬁ 3 g =i agt

friend would let me know the exact qx qifar &7 37 &, o fawer 23 &

location of the plot, I shall make q 3§ O & serr .

enquiries from the State Govern- ..

ment. TIAHE FT FW ¢ |
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Shri Basappa: May I know whe-

ther the Government is recommend-
ing to the State Governments any
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suggestion about soil conservation to
make it more efficient?

The Minister of Food and Agri-
culture (Shri C. Subramaniam):
It is with reference to this programme
of soil conservation which will have
to be taken on a countrywide basis,
that we sre trying to draw up a pro-
gramme of soil survey. After that,
the soil conservation programme also
will have to be taken up on the basis
of the soil survey.

Shri D. J. Naik: May I know whe-
ther a complete gsurvey has been
made of the ravines of Mahi and the
ravines of Chambal ang if so, what
steps have been taken to utilise those
Jands?

Shri Shahnawaz Khan: No com-
prehensive survey as such has been
made, but 3 rough survey has been
made.

Dr, Sarofini Mahishi: Is it a fact
that the productivity of the soil in
our country has not increased on
account of use of fertilisers not in
keeping with the nature of the soil
and if so, what specific measures are
being taken by Government in this
direction?

Shri Shahnawaz Khan: We are set-
ting up soil testing laboratories to
make a more efficient use of
fertilisers.

Reclamation of Land in Chambal
Ravines

*1157. Shri Harl Vishnu Kamath:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Government of
Madhya Pradesh have asked for
financial aid for executing the work
of reclamation of land in the Cham-
bal ravines region;

(b) whether the said project will
yield lakhs of acres of land for agri-
cultural production and will also be
helpful in eliminating the dacoity
menace in that area; .





